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 The General Manager, Ordinance Clothing Fﬂday,
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/888 ssasesan
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mmofhﬂiaﬁnu@DefmmSecrdary, ‘
M/ o Defence, South Block, B.H.Q, New Delhi- 11

The Director General, Ordince Factary
10-A, S.K. Bose Road, Kolketa (WB).
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(Fys), O.E.F, Group, Headquarter, G.T. Road, Kempur. |
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Prnrien ao Officer, In o O.E.F (Qrdomnce SR T EN
Ecquipimant Factary), Kenyr, . Lk g |
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ORIGINAL APPLICATION NO. 993 OF 2006 : | e
Naseanuddin, Y oSri Alunad Ali, £ i 4
R/ 0 Mohaller- Mathi, Thena- Shahjalvnyur, AR
Retired as Tailor, MCM. : |

cvnves san oes oo APPlicemst, _': : -
VERSUS

Union of India thraugh Defence Sexretary ,
M/o Defence, Sauth Block, B.H.Q, New Delhi- 110001,
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- Present far the Respandents

book as 08.05. 1913

. Howewa, the applicant appeared m Hi
passad an 19.06. 1960 (pra4.iv of ()A} According to High School Catificate, his agem

12.06.1947. On 1he Insis of this High Schoal Catificate. The applicant did not approach

the autharities 10 comrect his date of bith and waited for three yors. He apphed .ﬁ:n'




of date of birth wes not followed. %

e
. We are uﬁﬁaibm thet the Govennuneant depertinert are meanaged by several

s
pasans and having different hiearchy. All ministerial acts end  derical actians without o e

S

express or

-

mplied lmowledge, cansait of QUperiar canpetent autharity/ officers cannot

8 o g :ﬂ.:u;? i
be as an act of the ‘anployer’, namely the governmerg: There is no ‘estoppel’ e

agamnst stalutory  nules, “Tho anployer carmot be said to have acquiscieced’ or bamd by

‘enilries’ @eatedfinmipulited or obtained without following

rules/ arder, through frand
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